
1-8

9

10-16

17-23

24-27

28-31

145



32-39

40

41

42-44

146

Mobile User



1147



2148



3149



4150



5151



6152



7153

Mobile User



8154



9

Annexure P-1

155



10Annexure P-2156



11157



12158



13159



14160



15161



16162



17
Annexure P-3

163



18164



19165



20166



21167



22168



23169



24
Annexure P-4

170



25171



26172



27173



28Annexure P-5174



29175



30176



31177



32
Annexure P-6

178



33179



34180



35181



36182



37183



38184



39185



 BHATOLA

VILLAGE ABADI

TAXI STAND

1.0 ACRE

   SITE

COLLEGE 

6
0
 
M

 
W

I
D

E
 
S
E
C
T
O

R
 
R
O

A
D

(10.0 Acres)

30.0 M WIDE SECTOR ROAD

12 M WIDE SERVICE ROAD

12 M WIDE SERVICE ROAD

24.0 M WIDE ROAD

24.0 M WIDE ROAD

24.0 M WIDE ROAD

24.0 M WIDE ROAD

2
4
.
0
 
M

 
W

I
D

E
 
R
O

A
D

2
4
.
0
 
M

 
W

I
D

E
 
R
O

A
D

2
4
.
0
 
M

 
W

I
D

E
 
R
O

A
D

2
4
.
0
 
M

 
W

I
D

E
 
R
O

A
D

1
8
 
M

 
W

I
D

E
 
R
O

A
D

1
8
 M

 W
ID

E
 R

O
A
D

1
8
 M

 W
ID

E
 R

O
A
D

4
5
.
0
M

 
W

I
D

E
 
S
E
C
T
O

R
 
R
O

A
D

1
2
.
0
M

 
W

I
D

E
 
S
E
R
V
I
C
E
 
R
O

A
D

1
2
.
0
M

 
W

I
D

E
 
S
E
R
V
I
C
E
 
R
O

A
D

1
2
.
0
M

 
W

I
D

E
 
S
E
R
V
I
C
E
 
R
O

A
D

3
0
.0

 M
 W

ID
E
 S

E
C
T
O

R
 R

O
A
D

1
2
.0

M
 W

ID
E
 S

E
R
V
IC

E
 R

O
A
D

1
2
.0

M
 W

ID
E
 S

E
R
V
IC

E
 R

O
A
D

INSTITUTIONAL BELT

INSTITUTIONAL BELT

1
8
 
M

 
W

I
D

E
 
R
O

A
D

TEL.EX.

1.0 ACRE

  SECTOR-82

(RESIDENTIAL)

33 KV (SITE     

NO.11)

33 KV (SITE

NO. 22)

33 KV (SITE NO.23)

 33 KV

(SITE

NO.21)

33 KV

(SITE

NO. 32)

220KV

CNG SITE

CLU FOR ELIGIOUS

INSTITUTION M/S

DIVINE RETREAT

CENTRE TRUST

CLU FOR H.P LOHIA

FOUNDATION TRUST.

CLU FOR SENIOR

SECONDARY SCHOOL

(SHRI RAM MILLENNIUM

SCHOOL.

R
o
b
u
s
t
 
B
u
i
l
d
w

e
l
l
 
-
C
o
m

m
e
r
c
i
a
l
,

L
c
.
 
n
o
.
 
1
7
 
o
f
 
2
0
1
2
 
(
2
.
0
8
7
5

A
c
r
e
s
)
,
 
L
c
 
n
o
.
 
5
2
 
o
f
 
2
0
1
7

(
0
.
1
4
4
 
a
c
r
e
)

M/S VIPUL LTD.

LICENCE NO.

73 OF 2009

DATED 01.12.2009

3.20 ACRE

GH 19.262 acs. lc no 1167 to 1171

Dated 22-09-06

Countrywide Promotors (P) Ltd.

M/S PURI CONSTRUCTION

GH  LC 10.256 acs.

M/s SPR

LC  no 1264 

Dt. 31-10-06

BHARAT HEIGHTS

BHARAT HEIGHTS

BHARAT HEIGHTS

S3 INFRAREALITY

= AGH Colony (5.0

Acres) Lc. no. 159 of

2014

VRP Infrabuild - AGH

Colony (5.05625 Acres)

Lc no. 12 of 2016

Puri Construction (GH

Colony - 19.262 Acres)

Lc. no. 1167-71 of

2006.

S3 Buildwell

= AGH Colony (5.0

Acres) Lc. no. 59 of

2014

R
o
b
u
s
t
 
B
u
i
l
d
w

e
l
l
 
-
C
o
m

m
e
r
c
i
a
l

-
L
c
.
 
n
o
.
 
6
2
 
o
f
 
2
0
1
2
 
(
8
.
8
9
3

a
c
r
e
s
)
,
 
L
c
 
n
o
.
 
5
1
 
o
f
 
2
0
1
7

(
1
1
.
4
9
3
7
5
 
a
c
r
e
s
)

20.00

2
8
.
7
8

2
0
.0

2

3
0
.
8
6

5
0
.0

4

APPROVED SITE

FOR PETROL PUMP

(20.0+20.017m)/2X

(27.943+28.776m)/2

APPROVED SITE

FOR CNG

(50.0+50.043m)/2X

(28.776+30.858m)/2

P.P

CNG

Amolik Buildcon LLP. -

Comm. (2.606 Acres),

Lc no. 05 of 2021

Mansha Buildcon -Commercial

-Lc. no. 23 of 2021 (4.234

acres)

Shree Energy -Commercial

-Lc. no. 108 of 2019

(3.07777 acres)

C
O

M
M

E
R
C
I
A
L
 
B
E
L
T

18.29

INST. PLOTS-2

 LAND

OTHER'S 

1.11 Acs

HIGH SCHOOL

R
A
A
S
T
A

R
A
A
S
T
A

D

COMMERCIAL-II

IRRIGATION LAND 

SECTOR - 82

 LAND

OTHER'S 

D1

U.D.-I

U.D.-III

TAXI STAND

0.216 Acs

C
O

M
M

E
R

C
I
A

L
S

/
S

.
C

.
O

.
1

.
2

2
4

 
A

c
s

C1

10

BLOCK-N

D21-25

D21-32

26

27

28

29

30

31

D22-01

D22-08

02

03

04

06

05

07

07

0

2

02

1

0

0

4

0

5

0

7

1

1

0

8

1

4

M
3
-
2
3

M
3
-
2
4

M
-
3
5

M
-
3
6

02

03

04

05

08

07

1
7

1
8

09

M

3

-

0

1

M
3
-
1
9

M4-01

M-10

M4-08

M

3

-

1

5

M
3
-
2
1

M
3
-
2
5

M
-
3
3

N-06

N-12

N-11

N-12A

N-14

N-15

N2-03

N2-04

N2-05

N2-06

N2-07

N-04

N2-08

N2-09

N2-14

N3-03

N2-16

N2-17

N2-19

N3-02

N2-15

N-02

N-05

N-03

N-06

N-09

N-05

N2-12A

05

04

06

03

0

6

1

2

A

0

3

0

9

M
3
-
2
2

1

2

M
-
3
4

06

M-01

M
-
3
7

N2-02

N2-10

N2-11

N2-18

N3-04

N-10

N-08

N-07

N-04

SECTOR - 83

D1

10

24

0.16 Acs

U.D.-II

0.07 Acs

TAXI

STAND

1.00 Acs.

POLICE

POST

1.09

Acs.

COMMERCIALS / SCO  1.08 Acs

1
2
 
M

T
.
 
W

I
D

E
 
R
O

A
D

 
-
 
D

2
1

12 MT. WIDE ROAD -D20

1
2
 
M

T
.
 
W

I
D

E
 
R
O

A
D

 
-
 
D

2
2

1
2
 
M

T
.
 
W

I
D

E
 
S
E
R
V
I
C
E
 
 
R
O

A
D

12 MT. WIDE ROAD 

1
8
 
M

T
.
 
W

I
D

E
 
R
O

A
D

 
-
M

4

12 MT.  ROAD - M3

1
2
 
M

T
.
 
W

I
D

E
 
R
O

A
D

 

12 MT. WIDE ROAD 

1
2
 
M

T
.
 
W

I
D

E
 
R
O

A
D

 
-
 
N

2

1
2
 
M

T
.
 
W

I
D

E
 
R
O

A
D

 
-
 
N

3

COMMERCIALS/ SCO 1.055Acs.

PARK CENTRAL

5.007 Acs

R
A
A
S
T
A

16

9.185 Acs. 

COMMERCIAL-I

1.701  Acs. 

PARK STREET

B

08

D

18

1

2

 

M

T

.

 

W

I

D

E

 

R

O

A

D

 

-

 

M

3

D

05

BOOTH

GREEN

MILK/ VEG.

N.H.-I

0.25

Acs

E.S.S.(2

Nos.) 2.797

Acs.

9.0
1

3
8
.
7
1

3
9
.
0
9

THE RAWAL'S

EDUCATIONAL &

CULTURAL SOCIETY

ITS PRESENDENT

SH. C.B RAWAL S/O

SADHU RAM

1
7
.
7
8

1
7
.
1
5

15.00

6
M

-
1
4

18.44

7
.
5
0

18.44

2
9
.
8
7

3

0

.

1

8

18.44

3
0
.
0

5
0
.
4
7

M/S PUSHAN PROPERTIES

AND DEVELOPERS

21.71

15.09

3
5
.
7
2

56.73

12.00

DAV INSTITUTE OF

MANAGEMENT

1/2 ACRES INSTITUTIONAL PLOTS-7

1/2 ACRES INST. PLOTS-3

4
2
.0

8

4
1
.4

4

4
0
.0

3

3
8
.7

3

3
7
.6

3

3
6
.5

3

3
5
.5

3

24.0
2

1
2
5
.5

9

1
0
2
.0

5

4
6
.
3
3

4
8
.
0
8

42.04

1984.64 sqm.

(approx.)

2026.36 sqm.

(approx.)

2026.00 sqm.

(approx.)

2024.03 sqm.

(approx.)

2026.66 sqm.

(approx.)

2024.10 sqm.

(approx.)

2022.25sqm.

(approx.)

5
6
.
2
2

5
4
.
6
9

5
3
.
1
1

5
1
.
4
9

4
9
.
8
1

5
7
.
7
1

41.40 40.00 38.70 37.60 36.50 35.50

2645.70 sqm.(approx.)

2633.04 sqm.(approx.)

101.98125.47

2
3
.
7
0

2858.88 sqm.approx.)

2022.87 sqm.(approx.)

3140.00 sqm.

(approx.)

3
4
.
5
0

3
6
.
8
6

4
0
.
1
3

78.5087.48 56.70

7
8
.5

2

5
6
.7

5

8
7
.5

9

1
4
6
.1

4

2
7
.
9
4

DEPTT. OF TOWN & COUNTRY PLANNING. (HR.)

DRG. NO. D.T.P. (F)  2852/22        DATED 02.03.2022.

LAYOUT CUM DEMARCATION PLAN OF
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CHECKED BY:-
( RAJESH KUMAR,  J.D. )
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	A-5: Copy of layout-cum-demarcation plan in sector 82 approved vide drawing No. DTP (F) 2882/22 dt 03.02.2022

